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BEFORE THE NATIONAL GREEN TRIBUNAL, KOLKATA

O. A. No. 97 of 2023 (EZ)
(Earlier O. A. No. 144/2024/PB)

Vimla Vipu Soren Applicant (s)

Versus

Jharkhand State Pollution Control Board
& Ors.

................ Respondent(s)

Affidavit behalfon of Jharkhand State
Pollution Control Board a.n compliance of the

order dated 23/04/2024.

I, Kumar Manibhushan, son of Lavlesh Kumar Shahi

presently posted as the Environmental Engineer,

Jharkhand State Pollution Control Board having its

office at T. A. Division Building, H.E.C, Dhurwa,

and am duly authorized and hereby solemnly

and affirm as follows: _
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1.That at present, I am working and posted as the

Environmental Engineer, Jharkhand State Pollution

Control Board having its office at T. A. Division

Building, H.E.C, Dhurwa, Ranchi and as such, I am

well acquainted with all the facts and circumstances

of this case.

2.That, I have gone through the order dated 23/04/2024

passed by the Hon'ble National Green Tribunal,

Eastern Zone Bench, Kolkata and has understood the

contents therein.

3.That, I have been authorized to swear this affidavit

on behalf of the Jharkhand State Pollution Control

Board by the Competent Authority. Further, it lS

stated that I have gone through the relevant files

and records In the present case.

4.That, the instant O.A. was taken up by the Principal

Bench of Hon'ble NGT on the basis of the

communication received In the Hon'ble Tribunal from

the Applicant Vimla Vipu Soren, wherein the

Principal Bench of Hon'ble Tribunal, New Delhi vide

dated 23/04/2024, was pleased to constitute a

Committee comprlslng of representatives of
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6. That, it lS humbly stated and submitted that In

compliance with the directions issued by the Hon'ble

NGT the said Committee visited the area in question

on 03/06/2024 and the Regional Officer, JSPCB

Regional Office cum Laboratory, Dumka has submitted

the copy of the Inspection report to the Board vide

letter no. 1283 dated 08/07/2024.

Photocopy of the Regional

Officer, JSPCB Regional

Office cum Laboratory, Dumka

letter 1283 dated 08/07/2024

lS attached herewith as

Annexure - 'B'.

7.That, the said factual Report submitted by the Joint

Committee inter alia made the following

Observations/recommendations:

(1) M/s WBPDCL has made provision for a Wheel

Washing facility at Barmasia village and a

mobile water tank for wetting of coal

transportation road to mitigate the pollution in

Pakur district. Further, during inspection by

the Committee, vehicles were found to be covered
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with tarpaulin and no habitation was found in

Coal transportation route.

(2) Pollution control measures are being implemented

by M/s WBPDCLto mitigate the effects of coal

transportation by road.

constitute a
(3) The Committee recommended to

separate Committee with the inclusion of Dumka

district administration for proper verification

of factual position within the jurisdiction of

Dumka district.

8. That the Hon' ble Tribunal may be pleased to accept

ofthe factual report the Joint Committee

constituted by the Principal Bench of this Hon' ble

Tribunal vide Order dated 23/04/2024.

9. That, this Affidavit 1S filed bonafide and in the

:0~ ~ a interest of J'ustice.~z.iii
i.) ~c"_ 10. That the statement made 1n forgoing paragraphs are

true to my knowledge an annexure are true copy of

its original.
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VERIFICATION:

Verified at Ranchi on this the day of 2' October,

2024 that the averments & facts stated herein above

are true and correct to my knowledge and belief and

nothing material has been concealed therefrom.

y~'
DEPONENT

.2 1 DC T 2024
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JHARKHAND STATE POL

L

/} "'!Jl:;<oIfl- - ..f\J
CONTROL BOARD

TOWNSHIPADMINISTRATIONBUILDING,HECCOMPLEX,DHURWA, RANCHI 834004
Telephone: 0651-2400850 (Fax)/ 2400851/2400852/2401847/2400979/2400139

By Email Hon'ble NGT Matter
Time Bound (Urgent)

Date. P.1- \ Q.~ 1~'2-Y
from,

Kumar Manibhushan,
Environmental Engineer.

To,
The Deputy Director General of Forests,
Regional Office, MoEF&CC,
Ranchi.
The Deputy Commissioner,
Pakur. Jharkhand.

Sub: - Compliance of the directions issued by the Hon'ble NGT, PB, New Delhi in its order
dated 23/04/2024 in O. A. No. 144/2024 in the matter of Vimla Vipu Soren Versus State of
Jharkhand & Ors. - Regarding.

Sir,

In Connection with the above noted subject matter, I am directed to inform that the Hon'ble NOT,
PB, New Delhi in its order dated 23/04/2024 in O. A. No. 144/2024 in the matter of Vimla Vipu
Soren Versus State of Jharkhand & Ors. has been pleased to pass certain directions (Copy enclosed).
The relevant portion of which is as follows: -

"4. In view of the averments made in the application, we also consider it appropriate that a Joint
Committee be constituted to verify the factual position and take appropriate remedial action.
Accordingly, we constitute a Joint Committee comprising of representatives of Integrated Regional
Office, MoEF & CC, Ranchi, Jharkhand State Pollution Control Board and District Magistrate,
Pakur, Jharkhand and direct the same to meet within two weeks, undertake visits to the site, look
into the grievances of the applicant, associate the applicant and representative of the concerned
project proponent, verify the factual position and take appropriate remedial action by following
due process of law. The Jharkhand State Pollution Control Board will be the nodal agency for
coordination and compliance.

5. Even though in the present case cognizance has been taken by this Bench on the basis of letter
petition received by post with approval and assignment under order of Hon 'ble Chairperson, but in
view of the facts and circumstances of the case including the fact that the place of accrual of cause
of action lies within jurisdiction of the Eastern Zone Bench of this Tribunal at Kolkata, we are of
the considered view that it will be appropriate if the case is further heard by the Eastern Zone
Bench of this Tribunal at Kolkata.

6. Accordingly, the Registry is directed to list the matter before the Eastern Zone Bench of this
Tribunal at Kolkata on 15.07.2024 after obtaining orders from Hon'ble the Chairperson for
transfer of the case.

7. Factual and Action taken Report by the Joint Committee be filed within one month before the
Eastern Zone Bench of this Tribunal at Kolkata by email tongtjudicial-kolkata@gov.in "

~~m:J~f;»~f the above, Sri Rajiva Kumar Sinha, Regional Officer, JSPCB Regional Office - Cum -
,pumka (Contact No. - 9835160907; Email: -dumkajspcb@gmail.com) is nominated as
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the Nodal Officer - Cum - Member of the Committee on behalf of the JSPCB to look into the matter.
This is for information and further necessary action please.

Encl: As above.

B-1124-MemoNo .

Yours sincerely,
Sd/-

(Kumar Manibhushan)
Environmental Engineer

Ranchi, dated.9.7.10.~./ 202.tr-
Copy to: Sri Rajiva Kumar Sinha, Regional Officer, JSPCB Regional Office - Cum - Laboratory,
Dumka for information & it is, hereby directed to co-ordinate with the Committee for compliance of
the directions issued by the Hon'ble Tribunal and submit the Report of the Committee to the Board's
Headquarter, so that, it may be filed before the Hon'ble Tribunal in time. . a ~...:/:-~:~ ....

~,5;~(SI'1
(Kumar Manibhushan)
Environmental Engineer

- - -- --------
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FACTUAL .REPORT ON THE. JOINT COMMITTEE CONSTITUTED BY THE
HON'BLE NATIONAL GREEN TRIBUNAL (NGT), PRINCIPAL -BENCH.. NEW
DELHI IN ITS OlWER DATED 23104/2024 IN O•.A•.No•. 1+4[2024 IN THE
MATTER OF VI:M:LAVIPUSOREN YER.SUS STATE.OF JHARKHAND &.ORS

The Hon'ble NGT, Principal Bench, New Delhi has taken cognizance of the
petition submitted by Miss Vimla Nipu Soren in the form of a letter dated
04/09/2023 sent to the Hon'ble Tribunal by post which had been registered as
O.A. No. 144/2024 in the matter of VimlaNipu Soren Versus State of -Jharkhand
and others.

The case had come up fot hearing and vide its order dated 23/04/202.3,
addressing the grievances of the applicant" the. Hon'ble Tribunal has directed for
the constitution of a Joint Committee to verify the factual position and take
appropriate .remedial action ..Accordingly, the Joint Committee was constituted
comprising of the representatives of the.following: -

L Integrated Regional Office, MoEF & CC, Ranchi.
2. Jharkhand State Pollution Control Board.
3,. District Magi:strate; Pakur, dharkhand.

The .Hon 'ble NGT-had directed the Committee to' undertake the following duties: '

i.
I ii.

I
iii.,
IV.

"

v.
,

To meet within two weeks
Undertake visits to the site
Look into the grievances of the applicant
Associate the applicant and representatives of the concerned project
proponent .
Verify the factualpoeition and take appropriate remedial actionby following
due process of Law.

In compliance to the directions of the Hen 'ble Tribunal, the following Officers
carried out the Site Inspection of the area, on 03/06/2024: ~

a) Shri Mrityilnjay Kumar Baranwal, Deputy Commissioner- -- Cum - District
Magistrate, Pakur, -Jharkhand. , . '.

b) Shri Rajiva Kumar Sinha,' Regional Officer, JSPCB Regtonal Office - Cuth _ .
Laboratory, Dumka.

c) Shri M. Rajeshwar Prasad, Scientist - C, MoEF & CC Regional Office, Ranchi.

- -- ------------

26



I

r,~
Ii
i
)1

-10-

The sites visited by the Joint Team are:

1. WheelWashing facility located at Barmasia villagein the Pakur Districtjust
'beforeentering into state highway (ADBRoad),' , ,

II. The coal tran,sportati()~ toad, from the mille ~p to J:'3a11s1of~ver 13riclge,
Boundary of Pakur ))istnct, Whichis dedicamCl for coal ttansportation and
located in the Pakurpisttict (approx,. length is 15kmsJ. '

The members of the Joint Oornmittee, including the repres¢l'1tatives of the project
proponent MIs WBPDCL, had a meeting,W,ith ,the oomp1ai1t9.tlt, Mi$s Vbnla Nip\1
Soren with regard to her'grievances- a,n, the"'pollution-causeddue to trmlspot;tat:ton:
of the coal laden vehicles ,on the Highway.

',j

OBSERVATIONS:

It was observed by the .Joint Committee that the coal transportation. road;
from the North Paohhwara Coal Mine is upto two different railway sidings
Pakur .Railway'Sic:J:irJ;g
Durnka Railway $idjrtg.,

It was ruse)noted by the committee that the coal tfat,tsporlation road, stated
in.the petition, has a to~ stretch or70lans, outof which
adistance of a:pprox~.15kms comes under the PakurDil)trict;and
approx ... ,55.kms length of road is covered hi the.D~~ pismct.
The Joint C().inm.~ttee,a.l(.)pg with the repre~ntativel:i ofproj¢ct proponent
Mis WBPDC~ carried ou'~ inspection of ~e IS' knls stretch of the rOCl_d
located in the.Pakur. Pistrict and the District Magistrate, Pakur suggested to
take photographs of the leaves -.and plants located along the: road for
ascertaining the impact of fugitive dust on the vegetation on the avenue
plantation. Negligibleamount of dust was observed on the vegetation.

d) The Joint Committee did not observe any villages I habitations along the 15
kms stretch of t1:le road for interaction with the people to take feedback on
the coal transportation on them. '

a)

1)
.2)

bl

1)
2)

cl

r,

e) The .Joirit: Committee was .of the view that for' a .•complete overviewof the'
.problems being faced, efficacyofmeasures adopted by the project proponent
Idistrict administration and impact(s) of coal transportationon the
habita,tions, dwellings along the road in the districts .of"patrur,.and Dumka
cO'(llqbe concJUd.edonly ~,tterthe inclusion of bistIict Magistrate,) .D.uJ;llka aa
.amember of the joint com::oottteecOnstituted by the Hon~le NGT, .as ~most a·
stretch 0(55 lan$ of co~ transportation route lies,41hi~jurisdiGtio~., .
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Recommendation / Ptay.,r: .
1. The Joint Committee observed that MIS WBPDCL provided a wheel

washing facility at Barmasia village and provided a mobile water tanker
for wetting of the coal transportations road to mitigate the pollution in
Pakur district. Also, d:uring inspection transportations vehiclesarefourtd
covered with tarpaulin and no hl;lbitation was fQund In Coal
transportation 'route (By Road) Within territorial boundruy of Pakur
district

2,. PollUtion Gonttol P1~asUitesate being' irilplemenfed·.·r;,y.MIS WSPDCL'to
mitigate the effects of coal transportation!s by road in the territorial
boundary ofPakur district. .

3. It is humbly prayed, to the .Horrble Tt)q}inal to Constitute" a sep.fe
. cOIInnitte,e 'incluciing;, the Dumt<El,,dis"frict Admihistta~ori to' vern, the
factual POSition'in 'Du,mka district.

;1
i

lAtf7ttal .~.•
(M. R. Prasacarf, ..
Scientist...., G,

MoEF&QCRegional
Office,'Ranchi .

('L,k~~,...M ~M
(~~ Kumar SbJ.ha)
•Re~onalOffiper,, .
JSPOB Dumka. . " ., ..

.::..
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ANNEXURE'S PHOTOGRAPHS

).> Joint Meeting at Prakruthi Vihar Park.

Jun 3. 2024 "1"1:56:20 AM
24°3"1"2"1"N S7C1032"3SNe

337- NW
Unnamed Road

Baramasia
Santhal Pargana Division

Jharkhand
AI1:i1:ude::33.7m
Speed:O_Okm/h

Sa1:yam·sGPSCam.
Index number: 62

Inspection at Barmasia Wheel Washing Facility
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Jun 3. 2024 11 :55:33 AM
24°31 "21ltN 87.32·38lte

'186· S
Unnamed Road

Baramasia
IPargana Division

Jharkhand
.7m

~ At wheel washing facility.

Jun 3. 2024 "12:07:40PM
24°3"1'9"N 87...33·...9..E

44°NE
Dundhapahari Road

Kuskira
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-_-.I c,/o~
}i> Wheel Washing facility at Hetkoraia.
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~ Interaction with complainant and other local people at Katikund.
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~ Road Sweeping machine working at Gopikandar
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~ Water sprinkling at Dumka Siding
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\ Fogger working at Dumka Goods shed to control airborne dust.
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);> Green Net at Phulo-JhanoChowk,Dumka
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~ Coal Transportation Road.

Jun 3..2024 1:52:54 PM
24°25'32"N S7-29'S"e

345· N
Gopikandar­

Santhal Par-gana Division
Jhar- hand

Altitude:93.Sm
Speed:O.Okm/h

Satyam"s GPS Cam.
Index number-: 73

~ Green Net Along the Coal transportation Road at Gopikandhar
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